Title: Situation arising out of floods in Maharashtra and the need to provide financial assitance to the people affected by heavy rains in
various districts.

SHRI SURESH PRABHAKAR PRABHU (RAJAPURY): Sir, it has been ten days since the first downpour started in Mumbai. In the last
ten days, the entire Mumbai city is dysfunctional. This is a very unique situation. Floods are not very unique; floods have been
occurring in different parts of the country, but it is for the first time that we are experiencing that a city like Mumbai, which is the
commercial capital of India, is totally dysfunctional.

Sir, there is no governance which one can feel in Mumbai. What has happened in the last ten days? People are going without water.
There are many parts of the city which are without electricity. Medicines are not available. In fact, unfortunately, we are seeing that the
Central Government is not paying enough attention to the issue which they should have done.

When our Finance Minister, who is sitting here, went to Mumbai, he had said that he wanted to make Mumbai the financial capital of
the world. He said 'Mumbai is located between Tokyo on one side and London on the other.' He also said that Rs. 58,000 crore are
collected from the city of Mumbai. Besides giving only a promise of Rs. 500 crore, nothing tangible has been provided by the Central
Government. My worry is that if they do not do something immediately, the entire city, which earmed such a fame and name over the
last several years and which has headquarters of all the major institutions, will become totally dysfunctional and there will be great loss.

Sir, when Mumbai is suffering from this, it is over-shadowing the fact that adjoining areas of Konkan, Thane and Marathwada are also
suffering immensely. How many people have died is still not known. The official figure is 1,000, but probably in Konkan alone, there
could be 2,000 people who are missing now. Therefore, this is a very serious issue. So, | would request the Government and the
Leader of the House, who is present here, that just like they sent the Army there, immediately they should send a management team
because there is management failure. As | said the other day, 'disaster management' is in fact 'disaster in management'. There is no
management visible. The people are suffering. Therefore, my earnest request would be that they should immediately send this. The
insurance claims of the people should be settled at the earliest. Now, the Government should provide immediately the seeds and other
inputs to the farmers who have lost their crops so that farming can start immediately.

| would also request that power, drinking water and medicines should be provided on an emergency basis, and the Central
Government should not just wash their hands off saying that it is the issue of the State Government. They must rush to their rescue
because not even one per cent of the money, which is collected by the Central Government, is given back to them. It is high time that
we do not just talk about Mumbai only when some help is needed, but we must also help Mumbai when it needs help.

Thank you. ...(Interruptions)

MR. SPEAKER: Hon. Members, this is a very serious matter. | have said that this is a serious matter. | will allow some more hon.
Members. Please co-operate.

...(Interruptions)

MR. SPEAKER: I will call hon. Members from the State and also from outside the State.
...(Interruptions)

MR. SPEAKER: No, this is not fair. | earnestly appeal.
...(Interruptions)

MR. SPEAKER: Shri Prakash Paranjape, please do not do that. As a nation, we are all concerned. Please do not dilute it. Some
other hon. Members have done it.

...(Interruptions)
MR. SPEAKER: No. Shri Ramdas Athawale.
...(Interruptions)

MR. SPEAKER: The very fact that | have allowed it, though there is a debate going on about natural calamities, shows its importance. |
have said that this is a very important national issue.

...(Interruptions)

MR. SPEAKER: Your name is not there. Whose names are there, | will call them. | have called Shri Ramdas Athawale.
..(Interruptions)

MR. SPEAKER: It is not important who raises it. It is important that the matter is being raised on the floor of the House.
..(Interruptions)

MR. SPEAKER: No, you have not given notice. Shri Ramdas Athawale.
...(Interruptions)

MR. SPEAKER: Shri Khaire, if this is the seriousness you are showing, | will adjourn the House. I will not even ask the Government to



respond though | was thinking of asking the Government.
..(Interruptions)
MR. SPEAKER: Please co-operate. The issue is important, not who is raising it.
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MR. SPEAKER: You are disturbing the proceedings of the House. Is this your concern for Mumbai?

...(Interruptions)
MR. SPEAKER: You only want to hear your own voice in the House.

...(Interruptions)

MR. SPEAKER: Please sit down.

...(Interruptions)
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, | have given a notice to raise a very important matter
concerning the State of Kerala. ...(/nterruptions)
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SHRI VARKALA RADHAKRISHNAN : Sir, the State of Kerala is also faced with this situation, and there is loss of
life. | have also given a notice to raise this very important issue. A lot of people have lost their lives.

MR. SPEAKER: What do you want to say?
SHRI VARKALA RADHAKRISHNAN : Sir, | have also given a notice to raise an important issue.
MR. SPEAKER: What are you talking about?

...(Interruptions)

SHRI VARKALA RADHAKRISHNAN : | have given a notice to raise an important issue concerning the State of
Kerala.

MR. SPEAKER: Mr. Radhakrishnan, you cannot get-up any time you like to raise an issue.



...(Interruptions)
SHRI VARKALA RADHAKRISHNAN : Sir, | have given a notice for it. ...(Interruptions)

MR. SPEAKER: | am allowing the hon. Members to raise a very important matter, and you, being a senior Member,
just stand up in between to raise your issue in the House.

...(Interruptions)
SHRI VARKALA RADHAKRISHNAN : | have also given a notice for it.
MR. SPEAKER: You can raise it at 6 o'clock.

SHRI VARKALA RADHAKRISHNAN : Sir, | am only trying to raise it for the cause of the people in Kerala.
...(Interruptions)

MR. SPEAKER: Everybody is raising issues for the cause of people only. Therefore, you do not have any monopoly
for doing it.

SHRI VARKALA RADHAKRISHNAN : | do agree that everybody is doing it, but this is a very unprecedented incident
that has happened in the State of Kerala.

MR. SPEAKER: It is not to be recorded.

st Jadht W (e : 99T sreme 7RIqE, e HoAl B W) #1 9 g § | g & fag <Eme s € SE e e 7 emat
TS W & 3fR &1l BT q81 FRER T & qEx H 9w 8 &

AT, fed 10 R A R ot g8t o ¢ ok 7= F Fex @ €, 78 qa T8 e o waan ofk S JEwT g8l W gen, d8 P B
AW 3@ @ 3 2 % 10 Al w6 drtl @1 i & forg ot 1 fren, @i @1 @ @ fag g ok g T e | wew Y EReR aR-ar wed!
& 5 & Faen R W € AP AR T a5 Dl DI AT el 81 TS oft | TF ISy I WER [ @ e wnfea g € ok A 3w
IBR W I HH 6 S5 AHR T B TAI$ H AR AHR HI 55 F9R A HIAT BT SR W Brar 214€) (aur)

MR. SPEAKER: Please do not disturb the hon. Member.

SHRI PRAKASH PARANJPE (THANE): Sir, | am only trying to correct the figures mentioned by the hon. Member.
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MR. SPEAKER: Please do not repeat the points that have already been mentioned by you.
...(Interruptions)
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MR. SPEAKER: | have been repeatedly requesting to the hon. Leaders, and all the hon. Leaders have agreed that
some very important matters should be allowed to be raised.

...(Interruptions)

MR. SPEAKER: It is a very serious matter being raised here. Although, there is a discussion going on, yet because
of the &€



...(Interruptions)
MR. SPEAKER: Will you please sit down?

...(Interruptions)
& HEIGH A8 AOd B 98 el &l

This is a very important matter. It is a national problem and because of its importance, | am allowing this issue.
There is a running commentary and disturbance going on. AMember, who has not given a notice, is standing up as
if it is a matter of right. There are so many other important matters to be discussed. All the leaders have agreed that
all other matters will be taken up at 6 p.m. However, you want to intervene at your sweet will. Let us have some
semblance of procedure here and a sense of responsibility.

...(Interruptions)

MR. SPEAKER: These comments are not wanted. Except Shri Mohan Rawale's remarks, no other comment will be
recorded. Let us do the business very seriously.

MR. SPEAKER: | am sorry to say that | have to remind you every time.
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MR. SPEAKER: Please make your demand instead of comments.
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MR. SPEAKER: Mr. Prabhu has already said that.
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MR. SPEAKER: Your turn will come, Mr. George. If you go on interrupting, | will not call you. Your issue is not about
Mumbai floods and yet you are interrupting.

SHRI K. FRANCIS GEORGE (IDUKKI): I am not interrupting, Sir.

MR. SPEAKER: You know that some other issue is going on. | do not appreciate this. This is very unfortunate.
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aeaE Heled @ 3@ 3w 4 eyl Please sit down. | trust that the matter being very serious, the Government will take
proper note and take appropriate measures.

...(Interruptions)

MR. SPEAKER: Will you please take your seat? If you do not need the Chair, then why have you put somebody on
the Chair?






